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year in the State of Mysore has been 
received from the State Govt. How-
ever. some parts of State were affect-
ed by drought last year. 

(c,! Central assistance to the extent 
of Rs. 26.50 crores has been released 
to the State Govt. for relief measures 
undertaken on account of last' year's 
drought. 

Training Centres for Sports 

4446. SHRI S. M. BANERJEE: Will 
the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleas-
ed to state: 

<a) whether Sports Training Cen-
tres are likely to be established dur-
ing the next three years; and 

(b) if so, the number of such Cen-
tres and places where they are lll<;ely 
to be situated? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM): (a) and (b). Pro-
viSion has been made in the draft of 
the Fifth Five Year Plan for estab-
lishment of additional Regional 
Coaching Centres. On finalization of 
the Plan. additional Coaching Centres 
will be opened upon request by the 
State Governments in the States 
where such a Centre does not exist. 
Number and Places will be detennin-
ed after requests from State Govern-
ments have been receiVed. 

Steps taken to De-Hoard mililen 
Foodgralns 

4447. SHRI S. M. BANERJEE: 
SHRI VAYALAR RAVI: 

Will the Minister of AGRICUL-
TURE be pleased to state: 

(a) what further steps have 
taken to de-hoard the hidden 
grains in the various States; 

been 
food-

(b) whether instructicns have 
been issued to the various State Gov-
ernments in this rel!'ard; and 

(c) if so, the steps taken by the 
Government? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
(SHRI ANNASAHEB P. SHINDE): 
(a) to (c). The State Goven.ments 
have been advised to fix toe maxi-
mum statutory limits regarding the 
quantities of wheat and other food-
grains that might be held in stock by 
producers, traders and con::;umers 
and to undertake appropriate de-
hoarding operations. In view of tne 
present difficult conditions created 
by high prices and shortages of essen-
tial commodities and artificial lJottle-
necks in their distribution, the Gov-
ernment of India have also advised the 
State Governments to invoke the pro-
visions of the Defence of India Rules, 
1071 for regulating various matters re-
lating to essential commodities, includ-
ing food grains. and to use the powers 
under the Maintenance of Internal 
Security Act, 1971 against pE'rsons 
indulging in hoarding, black-market-
ing and other anti-social activities 
prejudical to the maintenancE' of 
essential supplies. 

Provision of a Tunnel through 
Khambataki Rill (Maharashtn) 

4448. SHRI AL-'NASAHEB GOT-
KHINDE: Will the Minister of 
SHIPPING AND TRANSPORT be 
pleased to state: 

(a) whether it is proposed by the 
Government of .VIaharashtra to cut a 
tunnel through Khambataki hill to 
avoid steep climb; 

(b) the estimated expenditure there. 
of; and 

(c) when the proposal is likely to 
be approved? 

THE MINISTER OF STATE IN 
THE MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI M. B. RANA): 
(a) to (c). A proposal for improve-
ment of Khambata1ti Ghat ~  01 
Poona-Kolhapur Section of National 
Highway No. 4 has been received 
from the Government of Mahara.h-
tra. The proposal, among other 
things includes provision of a Tunnel 
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190 meters long at an estimated cost 
of Rs. 19.00 lakhs. As a result of 
joint site inspection by the Officers 
of the Government of India and the 
State Government, certain furthtr 
surveys are being carried out by the 
State Government. The proposal 
would be examined further on re-
"ceipt of the results of these surveys. 

Scheme sent by Mah:ll'ashtra Govern-
ment for Major Gluts of Katraj and 

Khambataki 

4449. SHRI ANNASAHEB GOT-
KHINDE: Will the Ministe,· of 
SHIPPING AND TRANSPORT be 
pleased to state: 

(a) whether the Government of 
Maharashtra has sent proposals for 
the works of two major ghats vf 
Katraj and Khambataki; 

(b) the estimated 
thereof; 

expenditure 

(c) whether the worKs are held up 
pending the approval by the Cer.tre; 
and 

(d) the time by which the pro-
posals would be approved? 

THE MINISTER OF STATE IN 
THE MINISTRY OF ~  

AND TRANSPORT (SHRI M. B. 
RANA): (a) and (b). Yes, Sir. Pro-
posals for the improvement of 
national highway going over Katraj 
and Khambataki Gha!s have been 
received from the Government of 
Maharashtra which would roughly 
cost Rs. 169.18 lak!!s. 

(e) and (d). The position in res-
pect of each of these proposals is 
given below: 

(i) KatTaj Ghat: The improve· 
ments proposed by the State Govern-
ment were inspected at site by an 
officer of the Government of India 
and certain modifications were ,ug-
gested. The modified proposals were 
received from the State Government 
recently and the same arc noW under 
exammation. 

(ii) Khambataki Ghat: As a con-
sequence of joint site ir.spection con-
ducted by an officer of :he Govern-
ment of India and the State Chief 
Engineer, certain further surveys 
along the road are being carried out 
by State Government Officers to 
examine the feasibility of the pro-
posed improvements. The proposals 
would be examinad Illrther on: re-
ceipt of the results of these surveys. 

Failure of Kharif Crop in Allahabad, 
V.p. 

4450. SHRI VISHWANATH PRA-
TAP SINGH: Will the Minister (If 
AGRICULTURE be pleased to statt': 

(a) whether Government have 
made an assessment of the situation 
arising out of the failure of h.harif 
Crop in Allahabad District. U.P.; 

(b) if so, the extent of loss thereof; 
and 

(c) the steps being taken to help 
the people there? 

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL-
TURE (SHRI ANNASAHEB P. 
SHINDE): (a) Yes, Sir. 

(b) The Kharif .~ s have suffer-
ed to some extent due to delayed 
rainfall but it is early to assess the 
losses if any because these crops are 
expected to recover with good raillS 
received later. 

(c) Following steps 
proposed by the State 
for helping the people. 

have been 
Governme"t 

(i) Distribution of inputs by 
advancing short term loans. 

(ii) Programme to save standmg 
Kharif crops by ensuring 
irrigation. 

(iii) Plant Protection s ~s. 

(iv) Programme for substitute 
cropping by arranging seed 
supply of the alternative 
crops. 




